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GENERAL BUDGET 1970--71—
GENERAL DISCUSSION —centd.

MR. SPEAKER : The House will now
resume the general discussion on the
General Budget,

Shri Sheopujan Shastri may now
continue his speech, and he may start his
speech after lunch.

13,02 hrs

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock

The Lok Sabha reassembled after lunch at
four minutes past Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chair.]

MANIPUR BUDGET, 1970--7]

MR. DEPUTY--SPEAKER : Shri
Sethi.
st wy femd  (g97) ;o ITEw

WEIGT, AN UF SqaeqT #7 WAL |

MR. DEPUTY--SPEAKER : I have
called Mr. Sethi. Itisa very formal-
item. After that he can raise the point of
order.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P.C,
SETHI) :1beg to present a Statement
showing Supplementry Demands for Grants
..I am sorry, a statement of estimated
receipts and expenditure of the Union
territory of Manipur for the year 1970—71.

By viture of the Presidential Order
dated the 16th October, 1969 dissolving
the Legislatieve Assmbly of the
manipur, the powers of the Legislative
Assembly of the Territory are exercisable
by Parliament, The Budget of the Union
Territory of Manipur is accordingly being
placed before Parliament.

The revenue receipts in the Territory
this year are¢ placed at Rs.1.89 crores,
which is aboul the same as estimated at
the Budget stage, The expenditure met
from revenue is placed at Rs.13.44
crores as against Rs, 12,47 crores estimated
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at the Budgct stage. The increase of
Rs.97 lakhs is mainly accounted for by
adhoc allowance granted to personnel
posted in hill areas and larger provision
for tribal development blocks and medical
and public health facilities, Grants from
the Central Government for meeting the
8ap on revenue account would be Rs, 11,55
crores, as against the Budget Estimate of
Rs,10,58 crores,

Next year's receipts in the Territory are
placed at Rs.2.22 crores and the expendi-
ture met from revenue at Rs, 14.52
crores. Theincrease of Rs.1.08 crores in
the expenditure met from revenue is
mainly accounted for by larger provision
for agricultural development, education
and medical and public health facilities.
The gap of Rs.12.30 crores on revenue
account will be covered by grants from the
Central Goverment.

On  capital account, the expenditure
cstimates this year provide for Rs.3.92
crores as against the Budget Estimate of
Rs.3.78 crores. The increase of Rs.14 lakhs
18 accounted for by provision for buildings
in block and disirict headquarters and
purchase of buses for providing additional
transport facilities. Next year's provision
for expenditure on capital account is
Rs,3.99 crores. Larger provision has been
made for public works programmes
relating to various Plan schemes and for
sciting up new indusirial units like khand-
sari, sugar mill and cement factory. Full
details have been given in the Explanatory
Memomandum which has been circulated
with the budget papers. The gap on
capital account is Rs. 3,72 crores this year
and Rs.3.71 crores next year, which will
becovered by loans from the Ceatral
Government.

Next year's budget includes provisions
for Union Territory Plan amounting to
Rs.5.19 crores at against Rs.4.72 crores
this year, Of the main items nDext year,
mention may be made of Rs,77 lakhs for
agriculture and allied sectors, Rs.94 lakhs
for irrigation and power, Rs.37 lakhs for
industry, Rs.183 lakhs for transport and
communications and Rs.116 lakhs for
social services. In addition, Rs.36 lakhs
have been provided for Centrally sponsored
schemes such as tribal development, family
planning and malaria eradication progra-
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mme. Besides, the Central Budget includes
a provision of Rs.1,50 crores for the
Loktak Hydro Electric project which is
being taken up in the Central sector.
Thank you.

ot wy fowd ;WA wEie F
w%1 § f5 ag aforge & art & wrafos
g owd T #
GW FTA FT ITHY

SHRIP.C. SETHI : May I just clarify
the position ? When I started, I went
through item No. S, but later on,
Icorrected myself and said ‘statement of
estimated reccipts and expenditure of the
Union terri‘ory of Manipur’,

st wy famd . gaw @ d fF ofo-
9T faam awr & wfesd & & faan
T, 3w faa @wr &1 @ w7 faar
T Wit ag TeEfs & awT aw
& maa gearfag & fagr m@r 1 g
wHt fawsr agm % fear, ||

MR. DEPUTY--SPEAKER : He has
only presented the budget. This will be
discussed later, and he can say all these
things at the time of the discussion.

st 7y femd & I@ w1 fadne
w g1 & oag warfe s oag dw
G ® A Afaw afawre @7 AT Al
dfqarfoe wfewrcd, wfag e frdw
57 w g A 9k v & am
g

MR. DEPUTY--SPEAKER : That is
true, but he has already presented the
budget. So, that question does not arise
now.

RE: PROOGATION OF JAMMU AND
KASHMIR LEGISLATURE

gy fomd (g%) - T,
et amré @ IR | IR WA ¥ T
Wi free @ g ) it o IR WA
fear w9 # e &, I ¥ 3 A
fraer <gr & 1 ¥ wg g & e oyt
Afrge ¥ faifeat #F ARt ¥ Tt
oY, ITT agHa 9T G A A TG
ey W e o} § A e
Fvdc ¥ formk we H ogwoeml A
FH O%1 geary far ar.

MR. DEPUTY-SPEAKER : Kashmir

is a scparate issue.

stay fema : 7ff wedT A
T8 & 1 & dfrwr 8 arT 355 W
356  AXT TF STACAT FT TGA IS W
g1 355 mT wEA & ¢

“It shall be the duty of the Union to
ensure that the Government of every
State is carried on in accordance with the
provisions of :his Constitution.""

ag fen get ¥ wa FTER #
qAw WErEw, Far gET ! wwrc ®
farem &9 7 @@ 9 @0 9T (")
Zrt faarad § .

MR. DEPUTY--SPEAKER : The hon.
Member is a tried Member of Parliament,
and he knows these things better than
any of us. These are two separale issues.
We are now with Manipur, How does
Kashmir come in ?

ot uy femd : & waw FT WE
. 355 AT 356 % "M, ..

MR. DEPUTY--SPEAKER : But that
can be done only when a regular motion
is there before the House. . ..

ot wy forerd Wy AT &, WA o
fear &1



